CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001
SINGLE MEMBER BENCH MATTERS CAUSELIST

Dated :06-03-2024

Court No. :1 Day: Wednesday
Time : 10:30 AM

CORAM: HON'BLE SH. SANJIV SRIVASTAVA MEMBER ( TECHNICAL )

ﬁllo APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE REMARKS

MISC. MATTERS

Commissioner of Central PART

. . : PAL SINGH YADAV
1 E/MISC/70402/2019 Rajesh Jaiswal ,E\)I(gﬁgbig & CGST ADVOCATE/DR ARD

E/70165/2018

Commissioner of Central
2 E/MISC/70222/2019 Dinesh Jaiswal Excise,CE & CGST
Allahabad

PAL SINGH YADAV
ADVOCATE/DR

E/70166/2018

ZYEN BUSINES COMMISSIONER, PANKAJ KUMARBARNWAL

SYSTEM CGST, CUSTOMS &
LIMITED EXCISE,CGST Varanasi  °2Panka) gmatl.

ST/70400/2023

REGULAR MATTERS

Commissioner of Central Lasa Consultancy (P) Ltd./DR

4 E/4040/2012 Mint Port Pvt Ltd Excise,CE & CGST
= M skm@]lasaconsultancy.com
eerut-11
Baba Alloys Pvt Commissioner of Central Rajesh chibber/DR
5 E/70360/2018 y Excise,CE & CGST J .
E— Ltd chibberrajeh@yahoo.com
Meerut-|
PARAGON Commissioner of Central Bipin Gara/DR
6  E/70725/2019 APPAREL PVT  Excise, COMMISSIONER- bipin o g@bavm el
LTD NOIDA pingarg 1€9

TUSHAR JARWAL/ RAHUL
Commissioner of Service SATEEJA DMD
Tax,CE & CGST Noida  ADVOCATES,/DR
ADMIN@DUMEDS.COM

7  ST/70057/2020 Priya Chhatwal

Ppap Automotive Commissioner of Central

8 E/70289/2020 Ltd Excise,CE & CGST Noida IP/DR
Steria India Commissioner of Service . .

9 ST/70376/2020 Limited Tax,CE & CGST Noida Vaish Associates,Advocates/DR
Steria India Commissioner of Service . .

10 ST/70380/2020 Limited Tax,CE & CGST Noida Vaish Associates,Advocates/DR

Commissioner of .

11 C/70410/2020 Ms Green CUSTOMS,CE & CGST  "yush Kumar,Adv/DR
Overseas Noida pkadvocate@gmail.com
Manoranjan Commissioner of R K HASIJA/DR

12 |1C/70446/2020 Kumar CUSTOMS,CE & CGST  RKHASIJA@GMAIL.COM


https://cis.cestat.gov.in/viewdoc/400200701652018/1
https://cis.cestat.gov.in/viewdoc/400200701662018/2
https://cis.cestat.gov.in/viewdoc/400300704002023/3
https://cis.cestat.gov.in/viewdoc/400200040402012/4
https://cis.cestat.gov.in/viewdoc/400200703602018/5
https://cis.cestat.gov.in/viewdoc/400200707252019/6
https://cis.cestat.gov.in/viewdoc/400300700572020/7
https://cis.cestat.gov.in/viewdoc/400200702892020/8
https://cis.cestat.gov.in/viewdoc/400300703762020/9
https://cis.cestat.gov.in/viewdoc/400300703802020/10
https://cis.cestat.gov.in/viewdoc/400100704102020/11
https://cis.cestat.gov.in/viewdoc/400100704462020/12
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16

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

C[70447/2020

C/70448/2020

ST/70178/2021

E/70708/2021

Verified by -

SINGLE MEMBER BENCH MATTERS CAUSELIST

Ashok Kalra

Karanjeet Kumar

Ms Uttar Pradesh
Rajya Nirman
Sakhari Sangh
Ms Baba
Vishwanath
Foods

Noida

Commissioner of
CUSTOMS,CE & CGST
Noida

Commissioner of
CUSTOMS,CE & CGST
Noida

Commissioner of Service
Tax,CGST & CE
KANPUR

Commissioner of Central
Excise,CGST & CE
KANPUR

R K HASIJA/DR
RKHASIJA@GMAIL.COM

R K HASIJA/DR
RKHASIJA@GMAIL.COM

NISHANT MISHRA, ADV/DR
office.nishantmishra@gmail.com

NISHANT MISHRA, ADV/DR
office.nishantmishra@gmail.com

Sd/.
Asst. Registrar

CESTAT Allahabad


https://cis.cestat.gov.in/viewdoc/400100704472020/13
https://cis.cestat.gov.in/viewdoc/400100704482020/14
https://cis.cestat.gov.in/viewdoc/400300701782021/15
https://cis.cestat.gov.in/viewdoc/400200707082021/16

